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4 	1.11.8 

O.A.371/89 	NO 

Order with Signature 

Heard L'r.Ganeswar Rath for the Union of Indja.The 

relief of the applicant is really against the Authorities 
- 	 A44 

of Nehru Yuvakendra,Keonjhar. This is regstered under 
A 

the Socieities Registration Act,though it receive4orne 

financial help from the ovt.sources. No notificatfon 

appears to have been made nor is it shown to us so as 

to brino 
11 
within the jurisdcition of this Tribunal. This 

application therefore cannot be admitted 

Vice-ChajrTrian 

/ 
Member (Judicial) 


